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Transfer Commitiee of K.V.S.

3351. SHRI MISA R. GANESAN:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT pe pleased
to refer to answer to the Unstarred
Question 313 given in the Rajya
Sabha on 10th July, 1992 and istate:

(a) what are thc bases of nomina-
nation of President of R. K. V. A. S.
(U) as a member of Transfer Com-
mittee, when iis recognition is still
in question; and

(b) what are the reasons for not
accepting the plea of ATKVTA dated
3rd June, 1992 for nomination to the
Transfer Committee?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT
OF CULTURE) (KUMARI SELJA):

[7 AUG, 1992]

to Questions -~ 170 '

(a) and (b) The transfer Committee
is an administrative arrangement and
a teacher has been included on the
rcpresented in the Joint  Consulta-
tive Machinery.
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